\ 2221 TEM NO. 117 REG STRAR COURT. 1 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REGQ STRAR M K GUPTA
Petition(s) for Special Leave to Appeal (G vil) No(s).25605/2009
Pl YU DATTA Petitioner(s)
VERSUS
STATE OF WEST BENGAL & ORS. Respondent ( s)
Date: 16/02/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. Deba Prasad Mukherj ee, Adv.

For Respondent (s)
M. Tara Chand Sharnm, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER

Regi stry to update the name of the |earned counsel
for respondent Nos.1 to 3 in the records i mediately.

Respondent Nos.1 to 3 have filed counter affidavit.

Respondent Nos.4 to 6 have been served by courier but
there is no appearance.

Li st before the Hon' bl e Court.

(M K. GUPTA)
Regi strar

rd



